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ODISHA ACT 1 OF 1944
THE MADRAS ESTATES LAND (ODISHA AMENDMENT) ACT, 1944

(15! April 1944)

AN ACT TO AMEND THE MADRAS ESTATES
LAND (AMENDMENT) ACT, 1934, INITS
APPLICATION TO ODISHA.

i m——

HEREAS It Is expodiont to amond tho Madras Estatos Land Madres Act
(Amondmont) Act, 1034, In its application to Orissa for the Y.};ﬂ gt

purposes horolnaftor appoaring ;
It is horoby enaoted an follows :-—

ghort tite 1. (1) This Act may bo oallod the Mad I ‘
and com-  (Orissa Amsndmont) Azt, vy ndras Estates Land

menc t
e (2) It shall come into force at once.

Amendment 2, In sub-section (2) of section 127 )

e ; . of the Madras Estates Madras Aot
';275‘1:;““‘ La,nfi (Am:and_ment) Act, 1934, for tho expression ¢ st day :; V”[B:f ’
Madras Act :A‘pnl 1944, in all the places where it occurs, the expression

YiIIof 1934 1st day of Aprl 1945 shall be substituted and shall be

deemed always to have been substituted.



